
Matters under MARCH 5. 1981 ncle 31'l 

12.U brI. 

DEMANDS FOR EXCESS GRANTS 
(GENERAL) , 1978-79. 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): Ilbeg 
to present a statement (Hindi and 
English versions) showialg Demands 
for Excess grants in respect of the 
Budget (General) for 1978-79. 

This is in respect of Excess Grants 
which have been certified by the pub .. 
lic Accounts Committee and there is 
no debate on this because it has been 
approved and therefore it may be 
taken as moved. 

MR. SPEAKE'R: Now Matters under 
Rule 377. 

12.25 brs. 

MATTERS UNDER RULE, 377 

(i) Payment of arrears to farmers 
by sugar factories of JaWTa and 
Mahendrapur road 'in Madhya Pradesh 
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(ii) Shortage of postal articles iD 
West Bengal. 

SHRI SATYAGOPAL MISRA 
(Tamluk): Sir, people of West Bengal 
are facing great difficulties due to the 
acute shortage of postal material like 
stamps, post-cards, inland letters, en-
velopes etc. for quite sometime. Peo-
ple have to move here and there in 
search of postal material . Employees 
in-charge of selling the postal mat .. 
erial in the different post offices also' 
face people's irievances caused by 
the non-availability of the postal mat-
trials. Several representations have 
already been made to the concerned 
authorities but without any result. 

I, therefore, urge upon the Govern-
ment to ensure adequate supply of 
postal material without any further 
delay. 

(iii) NEED TO SET UP SMALL SCALE INDUS-

TRIES IN HILLY AND BACKWARD AREAS OF' 

MAHARASHTRA 
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I(iV) NEED FOR EXTRA ALLOTMENT OF 

CEMENT TO ORISSA FOR WORKs TO 

CONTROL FLOODS. 

SHRI CHINTAMANI PANIGRAS!'I 
:(Bhubaneswar): Quarterly allocation 
of cement to Orissa has been reduced 
from 1.23.400 M.T. in the first quarter 
.of 1980 to 81,400 M.T. in the fourth 
quarter of 1980. Several bridges and 
culverts were washed away. Most 
of the public and private buildings in 
the flood-affected areas were serious-
ly damaged. For flood restoration 
work, at least ad hoc allocation of ce-
ment to Onssa is urgently needed. I 
urge upon the Government to direct 
the Cement Controlled to allot extra 
quantity of cement to Orissa urgently 
fOr flood restoration work, and not 
to curtail the allotment of cement to 
Orissa from the two cement factories 
of the State. as the landing cost of 
Andhra cement is much more at pla-
ces like Puri and Cuttack. 

(V) DRINKING WATER PROBLEMS 0.' 

PATNA CITY 
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(vi) NEED FOR STEPS FOR IMPLEMEN· 
TATION OF PALEKAR AWATU> 
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